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Locomotives and Carriages

'nﬂ.ShrID C. Sharma: Will the
Minister of Railways be pleased to state:

a) the present stock position of the
\m(nd locomomu and carriages
mtbeNoﬂh:mRnilw

(b) whether the present stock is sufficient ?

The Deputy Minister of Railwa nd
Transport (Shri Shahnawaz
h).\mtmmtn mthe'l‘ableof
the Lok Sabha. [See Appendix IV,
snnexure No. 79].

(b) Not sufficient to meet the demand of
passenger traffic in full.
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Rmnmyu Singh:

Will the Minister of Tramsport be
pleased to state:

(a) whether Government are aware
that there is a Freight Brokers’ associs-

ment of space between the shippers and
shipping Agent;

(b) whether it is a fact that the member-
ship of the Associaton is limited so that
the members of the Association enjoy the
monopoly in the matter of brokerage;

(c) whether Govemmm( arec aware that
ongnly brokerage so far enj
t Brokers’ Associations
:emlu:d in accumulstion of more than
one seat into the hands of one individual
firm under different names; and

(d) what is the pollcy of Government
mwudsﬂmOrgamuunnmr:?eotofme
ships owned by the Government of India ?

The Deputy Minister of Railways
Transport (Shri Al )t (a) Yes.

(b) Itis true that the rules of the Associa-
tions provide for a membership
but there is provision for admission of new
members in accordance with the prescribed
procedure.

(c) It that the Calcutta Associa-
incl more than one member for
each firm on the basis of the number of

partners.
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Minister of Rail and
(Shri Shahnawaz M
hmme:ntuplwdmthe'l‘lbleoftht
I).tots%?bh. [See Appendix TV, annexure
[:]





